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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Cvil)...CC 3672-3673/2002
(From the judgenent and order dated 22/11/2001 in TRC 318/00
& 319/ 00 of The HI GH COURT OF KERALA AT ERNAKULAM
MS. MADRAS CREDI T & | NVESTMENT LTD. Petitioner (s)
VERSUS

STATE OF KERALA Respondent (s)

Wth I.A 1-2 ( Cdelay in filing SLP )

Date : 03/05/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s) T.L. V. lyer, Sr.Adv.
Subr anmoni um Pr asad. , Adv.
Abhay Kumar, Adv.

S.N. Jha, Adv.

SSS%

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
L....... L....... I T....... T....... T....... T....... T J
SP2
I ssue notice on application for condonation of
del ay as well as on Special Leave Petitions.
. SP1

(Ganga Thakur) (Prem Prakash)
P.S.to Registrar Court Master



